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THE    DEPUTY    MINISTER    IN    
THE 

MINISTRY OF COMMERCE (SHRI A. C. 
GEORGE): (a) and (b) M.M.T.C. have 
incurred some losses for export ol iron ore 
to Japan in previous vears. This was due to 
various cost factors connected with mining, 
in land  transportation handling at ports, 
etc. For commercial considerations, it is not 
advisable to disclose the amount  of  these  
losses. 

(c) M.M.T.C. are negotiating with the 
Japanese buyers for further upward revision 
of prices under the subsisting contracts. 

Birla Textile Mill in Malaysia 

*744.   SHRI  N.   R.   CHOUDHURY: 
SHRI   HARSH   DEO   
MALAVIYA: SHRI   KALI   
MUKHERJEE: SHRI   KALYAN  
ROY: 

Will   the   Minister  of   COMMERCE     
he 

pleased   to  state: 

(a) whether the Birla group of industries 
have set up a textile mill in Penang in 
Malaysia; 

(b) whether the products of this mill arc 
of a higher qua l i iv  and compete with 
Indian textiles in foreign markets thereby 
depriving India of valuable foreign ex-
change; and 

(c) what is the amount of foreign ex 
change earned by permitting Birlas to 
open   a   textile   mill   in   Penang? 

THE DEPUTY MINISTER IX THE 
MINISTRY OF COMMERCE (SHRI A. 
C. GEORGE):  (a)  Yes, Sir. 

(b) Exports of Indian textile goods have 
not been adversely affected by the products 
of the Mill. 

(c) According to the available informa-
tion, the Indian participants' earnings in 
foreign exchange, since implementation of 
the project, work out to about Rs. 9.38 
lakhs. 

 

 

f[Government's   Assistance   to   
Industrialists for Setting up Industries 

Abroad 

•715.   SHRI JAGDISH JOSHI-SHRI  
KALP  NATH: SHRI  GUNANAND  
THAKUR: SHRI   KAMALNATH   
JHA: SHRI  NATHI  SINGH: 

Will the Minister of COMMERCE be 
pleased to state: 

(a) what is the number of industrialists who 
are sel l ing up industries in foreign countries; 
and 

(b) what assistance and cooperation is 
being   given   by   Government   to   the in-] 

 
■f [ ] English translation.
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t[THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMERCE (SHRI A. C. 
GEORGE): (a) Of the approval projects   for   
joint   ventures   abroad,   there: 

I [ ] English translation. 

are   06   active   schemss   as  of   today—IS   
In product inn   and    53   Otlder   
implementation. 

(In A statement is laid on the table of the 
House. 

Statement  

Information relating to investment op-
portunities, laws of foreign Investment, Rules 
ami Regulations relat ing to taxation, 
repatriation of foreign exchange receipts 
etc. general economic conditions and such 
other Blatters are compi led  l>\ the Indian 
Investment Centre for use of prospective 
Indian  entrepreneurs desiring to set tip joint 
ventures abroad. Country pro-files are also 
made: available. 

Relevant information as brought out in the 
Report of various delegation sponsored by 
economic Ministries as well as those 
sponsored by Export Promotional Organi-
sations is circulated through periodical bul-
le t ins  of the Export Promotional Organise 
lions, for use and re fe rence  by prospective 
investors. 

The Ind ian  business concern wishing to 
undertake feasibility studies prior to deciding 
upon setting up of a joint venture unit in a 
pa r t icular  counrn is permitted to send a 
team of technical experts fot such studies and 
necessary foreign exchange release, as 
admissible under the rules, is allowed. Care is 
taken to see that the applicant Compam, 
possesses sufficient manufacturing experience 
d i rec t  lv or indirectly. 

Indian Missions abroad give guidance to 
visiting businessmen as regards investment 
laws and possible fields of collaboration, 
sui table local collaborators and the proce 
d ines  to he followed in obtaining permission  
in   the  hosi   country.] 

Purchase of jumbo Jet* 

*7l(i.   SHRIMATI   SUMITRA   G. KUL-
KARNI': 

SHRIMATI   S l ' S I I I I  A   
SHANKAR ADIVAREKAR: 

Will   the   Minister  of  TOURISM      
AND CIVIL   AVIATION   be   pleased   to   
state: 

(a) whether   it   is   a   fact   that   orders   
for the  purchase  of additional   Jumbo  jets  
for 


